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1992-93.  [Placed in Library. See No. LT
2263192].

Notifications of the Ministry of Agriculture

(Department of Animal Husbandry and

Dairying)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.
C. LENKA): Madam I lay on the table, under
sub-section (6) of section 3 of the Essential
Commodities Act, 1955, a copy each (in
English and Hindi) of the following
notifications of the Ministry of Agriculture
(Department of Animal Husbandry and

general implementation of the
order.

(8) S.O. No. 469(E), dated the 26th
June, 1992, publishing the Gujarat (Milk
Export) Control Amendment Order,
1992.

(9) S.O. No. 470(E), dated the 26th
June, 1992, publishing the Haryana
(Milk Export) Control Order, 1992.

(10) S.O. No. 471(E), dated
the 26th June, 1992, publising the

Dairying):—

(1) S.O. No. 405(E), dated the 9th
June, 1992, publishing the Milk and
Milk Product Order, 1992.

(2) S.O. No. 406(E), dated the 9th
June, 1992, authorising Assistant
Commissioner-I and Assistant
Commissioner-II in the Dairy Division
of the Department of Animal Husbandry
and Dairying to discharge the functions
of registering authority.

(3) S.O. No. 407(E), dated the

9th  June, 1992, publishing the
Delhi (Milk and Milk Product)
Control Order, 1992.

(4) S.O. No. 408(E), dated the 9th
June, 1992, publishing the Rajasthan
(Milk Export) Control Order, 1992

(5) S.0. No. 409(E), dated the 9th
June, 1992, publishing the Gujarat (Milk
Export) Control Order. 1992.

(6) S.O. No. 410(E), dated the 9th
June," 1992, publishing the Madhya
Pradesh (Milk and Product) Control
Order, 1992.

(7) S.0. No. 411(E), dated the  9th
June, 1992, appointing Joint Secretary

(Dairy-Development)
in the Department of Animal
Husbandry, as Controller for the

Haryana ~ (Milk  Product)  Control
Order, 1992. (Placed in Library.
See No. LT-2317/92)

Report of Official Team which visited
Ayodhya and related papers

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB). Madam, I
lay on the Table a copy each of the following
papers: —

(1) Report of the Official Team which
visited Ayodhya on the 12th, 13th and
14th July, 1992.

(ii) Statement (in English and and
Hindi) giving reasons for not laying
simultaneously the Hindi version of the
Report mentioned at (i) above (Placed in
Library. See No. LT-2259/92)
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SHRI M. M. JACOB): Madam, the Hindi

translation is being done and it will fee
presented to the House very shortly.  Since
there was some hurry,
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' . SHRI M. M, JACOB: I shall inform the
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II Notifications of the Ministry  of
i Agriculture (Dearptment of Agriculture
* and Cooperation)

SHRI M. M. JACOB: Joshiji, I thought
my clarification is almost an apology also,



